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Fwd: Request for Suo Motu Cognizance of lllegal Soil Mining & Soil Mafia
Activities in Asansol Region ~ Based on Sanmarg Newspaper Report dated
08.02.2026

1 message

National Green Tribunal, Eastern Zone Bench, Kolkata <ngtjudicial-kolkata@gov.in> Mon, Feb 9, 2026 at 10:47 AM
To: pgngtkolkata <pgngtkolkata@gmail.com>

Regards/dTgR W

Judicial Section TRIE STUNT

National Green Tribunal / 31914 gRa aif¥eur
Eastern Zone Bench iuﬁm YUIs,

New Town, Kolkata / % T3, ®IGHAT - 700161
Ph./8U® - 033-2324 0089

Email: ngtjudicial-kolkata@gov.in

======zz==== Forwarded message S====sazmmoz

From: BISWAKARMA CONSULTINCY SERVICES <biswakarmaconsultancy@gmail.com>

To: <ngtjudicial-kolkata@gov.in>, <registrar-ngt@gov.in>, <publicgrievance-ngt@gowv.in>

Date: Sun, 08 Feb 2026 12:29:09 +0530

Subject: Request for Suo Motu Cognizance of lilegal Soil Mining & Soil Mafia Activities in Asansol Region — Based
on Sanmarg Newspaper Report dated 08.02.2026

s==zzz==z=m=m Forwarded message s======z==z====x

Respected SirfMadam,

I respectfully bring to the notice of this Hon’ble Tribunal a grave environmental issue reported in **Sanmarg
Newspaper (Shilpanchal Edition) dated 08/02/2026**, concerning large-scale illegal soil cutting and transportation
by soil mafias in and around **Barabani area, Paschim Bardhaman, West Bengal**.

As reported in the newspaper, illegal soil extraction is being carried out openly, allegedly to benefit certain brick
kilns. The activities involve tractors and heavy vehicles, many of which are operating without number plates, and
without any environmental clearance, mining permit, or lawful authorization.

**The illegally extracted soil is reportedly being supplied to and used by almost all brick kilns operating in this
region, indicating an organized and widespread illegal network.**

The report highlights that such iliegal activities are:

* Destroying fertile topsaoil

* Causing serious ecological imbalance

* Increasing air and dust pollution

* Endangering agricultural fand, water bodies, and public safety

Despite the seriousness of the matter, these activities are reportedly continuing unabated, reflacting lack of
effective monitoring and enforcement by the concerned authorities.

These acts amount to gross violations of environmental laws, including the Environment (Protection) Act, 1986, Air
(Prevention and Control of Pollution) Act, 1981, Mines and Minerals (Development and Regulation) Act, 1957, and
are contrary to the principles of Sustainable Development, Precautionary Principle, and Polluter Pays Principle.

In view of the above facts, | humbly request this Hon'ble Tribunal to kindly:

1. Take suo motu cognizance of the matter based on the newspaper report dated 08/02/2026.
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2. Direct immediate stoppage of illegal soil cutting and transpaortation in the affected areas.
3. Order a joint inspection by the District Administration, WBPCB, and Mining Department.

4. Examine the role of brick kilns utilizing illegally sourced soil and fix accountability accordingly.
5. Direct restoration of environmental damage and impose environmental comp

A copy of the relevant Sanmarg newspaper report is enciosed herewith for ready reference.

Thanking you.

Yours faithfulty,

“*Bittu Biswakarma™*

Barabani Station Para, near Shiv Mandir
Barabani, Asansol — 713334

Paschim Bardhaman, West Bengal

%. 8637853175

@ bittuasansol19@gmail.com
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